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2 91495 This case was heard.on the basiés 9?,\

of facts enumerated by Shri DN .Mishra,
learned counsel for the petitioner., It
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on regular basis on 31.10.199 and workm@" N Asvenngln O
in the same capacity till 25.11.199%. “»L/

The termination of his services seems t:>

have been necessitated by the reinstater {]‘\%’ ;

ment of one Shri Basudev, who wds order#d

to be taken back in service vigde judgneﬁt

pissed in QA.388/%0. Inasmuch as the | \*t/v Q\Qa_\w
applicant had been duly selected by a | -
regular process of selection and his |

services have had to be termindted in 572/
complidnce with an administrative ‘A'\M

necessity, he i‘s naturally entitled to E 3 M, (L
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rules. His name is, therefore,%be » ;,53/;
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..ié 9.1.95' vacancy a@rising in the unit \
‘ | after the above date would theoriticallj
: become available to him subject to his
fitness. The case miy be considered on
' thetbasis st the earliest.
] 5 Shri Ashok Mishra,learned Senior
| . Standing Counsel who was heard in the
, * matter agrees with this position stated
| ‘ above. os N0
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